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ORDER

Two applications have been filed by the petitioner. While one is for amendmen!

the other is for impleading some proposed respondents. Notice of the same is accepted

by the ld. counsel for the respondents. Let reply to the same be filed. Notice also be sent

by the applicant to the proposed respondents vide speed posf returnable on 14.10.2016.

2. CA for amendment of the petition be listed

14.10.2016.

for arguments and disposal on
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(Ina Malhotra)
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